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some pockets through water tankers mostly in the States of Maharashtra, Rajasthan,
Karnataka, Gujarat and Andhra Pradesh. However, water is also supplied through water

tankers in other States in case of emergent situation like drought, natural calamity etc.
{b) No Sir.

{c) As reported by State Government of Gujarat, as on 28.02.2018, 8972 villages
are being supplied drinking water through multi village water supply schemes and
8859 villages are getting water through village spot source.

(d) As reported by State Government of Gujarat, due to less rainfall in the
catchment of Sardar Sarovar dam, the allocation of Narmada waters for Gujarat
has been reduced to about 50% by Narmada Control Authority. Hence after end of
Rabi season, only Narmada main canal (which extends from Sardar Sarovar Dam
in Narmada district to Rajasthan Border) and Saurashtra branch canal (from Kadi
in Mehsana district to Dudrej in Surendranagar district) shall remain operational for
drinking water supply purpose whereas rest of the branch canals shall be closed
to cut off supply of water for irrigation purpose. This situation has led to shifting
of water sources from branch canal to other altermative sources such as Narmada
drinking water bulk pipelines, surface water bodies and ground water sources etc.
Emergency works amounting to ¥ 206 crores have been approved and are planned

to be completed by April, 2018. The situation is being monitored on a regular basis.

Similarly other States of Maharashtra, Rajasthan, Kamataka and Andhra Pradesh

are also taking contingency measures to provide drinking water to the rural population.
Piped water supply scheme under SAGY in Chhattisgarh

F1784. DR. BHUSHAN LAL JANGDE: Will the Minister of DRINKING WATER
AND SANITATION be pleased to state:

{a) whether a decision has been taken to approve the water supply scheme for
those villages covered under Sansad Adarsh Gram Yojana (SAGY) and those affected

by Fluoride, Arsenic and heavy metal contamination in Chhattisgarh;

(b) whether it is also a fact that piped drinking water has to be supplied to

every household mn every village besides the aforesaid villages; and

{c) whether the Central Government would provide financial aid to the State of
Chhattisgarh where the percentage of domestic piped water connections is less than

the national average?

T Original notice of the question was received in Hindi.
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THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER
AND SANITATION (SHRI S. 3. AHLUWALIA): (a) For villages/habitations covered
under SAGY or affected by Arsenic/Fluoride, the State Government can take up
new schemes. However, as reported by the State Government of Chhattisgarh in the
website of this Ministry, there is no habitation affected by heavy metal

(b) Yes Sir, as per the commitment made by the country in the international
forum while agreeing for United Nations Sustainable Development Goal (SD()-2030,
piped drinking water is to be supplied to every household in every village.

{c) As per restructured National Rural Drinking Water Programme (NRDWP)
guideline, 25% Sustainability (Functionality) of allocation will be released after
third party evaluation of completed schemes in States. The fund will be released in
proportion to the functionality of the schemes in the states under this component

including the state of Chhattisgarh.
Supply of piped water to all houscholds

1785. SHRI RAM KUMAR KASHYAP: Will the Minister of DRINKING WATER
AND SANITATION be pleased to state:

{a) whether Government has formulated any plan to provide piped water to all

rural households;
{(b) if so, the details thereof,

{c) the number of rural households which have been provided piped water till

date, State-wise; and

{d) the details of measures taken to achieve the objective of providing piped

water to all rural households in a time bound manner?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI 5. 5. AHLUWALIA): (a) and (b) The Ministry has chalked out
a strategic goal 2017-2030, wherein the Ministry aims to achieve ‘Har Ghar Jal” by
2030 i.e. providing safe and adequate drinking water to each rural household through
coordinated efforts of the State Governments. The goal s to provide coverage of
rural population with piped water supply and household connection ultimately by
2030 to honour the commitment made by the country in the international forum
while agreeing for United Nations Sustainable Development Goal (SDG)-2030. Further,
the Ministry has restructured National Rural Drinking Water Program (NRDWP) to
make it competitive, outcome based and result oriented which will help in attaiming

the ultimate goal



